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CALLING ATTENTION TO MATTER OF URGENT PUBLIC IMPORTANCE
Reported : Need for speedy implementation of various ongoing Railway Projects
in the State of Kerala

SHRI RAMESH CHENNITHALA (MAVELIKARA): Mr. Speaker Sir, | call the attention of the Minister of Railways to following
matter of urgent public importance and request that he may make a statement thereon:

"The need for speedy implementation of various ongoing Railway Projects in the State of Kerala."

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): Railways have undertaken large number of projects
for development of rail infrastructure throughout the country. The projects have been taken up not only on
operational considerations but also for providing rail infrastructure in the backward, hilly and remote areas of
the country including Jammu & Kashmir and the North-East Region. The endeavour of the Ministry of Railways
is to provide better rail connectivity to various parts of the country expeditiously but, at the same time, there
are limitation of resources.

The projects, all over the country, have been given a thrust in the past few years and in Kerala also, the
project implementation has expedited. There has been a unanimous demand from all the Members of
Parliament of Kerala for doubling of Shoranur-Mangalore line. | am happy to state that out of total of 307 km. of
doubling of this line, 211 km. has already been completed and another 30 km. is targeted for completion during
2003-2004. It is hoped that the entire doubling would be completed by 2004-2005.

Another popular demand has been for doubling of Ernakulam-Kayankulam lines both via Alleppey and
Kottayam. Doubling of these lines has already been taken up and is being sanctioned in phases. Till now,
work is in various stages of progress on 50 km. length out of total 215 km. on the two routes. The work of new
lines from Angamali to Sabarimala, Kottayam to Erumeli and coastal line from Tanur to Guruvayoor has also
been taken up. The gauge conversion of Quilon-Tenkasi-Tirunelveli is also in progress. Difficulties are being
faced in finalising the alignment of Angamali-Sabarimala and Kottayam-Erumeli new lines. There have been
court cases and stiff resistance from the people of the area as some of the habitated areas are getting
affected. Recently, State Government has advised that the Estimates Committee (2001-2004) of the Kerala
Legislative Assembly has recommended that the proposed new Sabari Railway Line may be terminated before
the forest area as railway line through the forest area would be a threat to the wildlife. Keeping this in view, the
line may have to be terminated short of forest area.

At present, Erode-Shoranur-Ernakulam route is electrified. To extend the electrified operations, work of
electrification beyond Ernakulam up to Trivandrum (320 route km.) is already in progress and is likely to be
completed during 2004-2005.

There have been repeated demands for introduction of new trains from/to Trivandrum. The existing coaching
terminal is becoming a constraint. To remove the terminal bottlenecks, the work of additional terminal at
Kochuveli has already been taken up.

The completion of the ongoing projects would add to 488 km. of Broad Gauge lines and 285 km. of electrified
lines.

As regards funding of projects, it is mentioned that 2002-2003 onwards funds are being allocated State-wise based
on a rational formula. According to this formula, a weightage of 15 per cent each has been considered for the area
and population of a State and a higher weightage of 70 percentage has been accorded to the throw-forward of
Railway projects in the State. Accordingly, Rs. 93.82 crore were allocated to various projects in the State during
2002-03 i.e. Rs. 10.02 crore under new lines, Rs.68.79 crore under Doublings and Rs.15.01 crore under Railway
Electrification. Against this, an expenditure of about Rs. 120 crore was incurred. During 2003-04, an allocation of
Rs. 100.48 crore has been provided for various projects in the State i.e. Rs. 15 crore under new lines, Rs.63.51
crore under Doublings and Rs. 21.97 crore under Railway Electrification.

There is a heavy throw-forward of over Rs.44,000 crore of projects, spread in all the States in the country, as on
1.4.2003. The need for expediting the progress of ongoing projects have been felt and in the last two years
concerted efforts have been made through various initiatives to generate additional resources other than normal
budgetary support. These include public/private partnership, participation of State Governments and Ministry of



Defence and additional project specific funds for national projects in Jammu and Kashmir and funds through
National Rail Vikas Yojana. ...(Interruptions)
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MR. SPEAKER: Nothing will go on record except the Railway Minister's Statement.
(Interruptions) &€, *
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SHRI NITISH KUMAR: With all these initiatives, the funding of projects has increased considerably and it is
expected that the ongoing projects may get completed in a time frame of about 10 years.

MR. SPEAKER: Shri Ramesh Chennithala, you can ask only clarificatory questions from the Minister.

* Not Recorded

SHRI RAMESH CHENNITHALA (MAVELIKARA): Sir, Railways have undertaken various projects for better
connectivity in the State of Kerala. My only appeal to the hon. Minister, through you, Sir, is that time bound and
speedy implementation of the projects would only give result to the people.

Sir, a unanimous decision of all the Members of Parliament from Kerala had been taken in the Tenth Lok Sabha
regarding the doubling of Mangalore-Shoranur railway project and | was a Member in the Tenth Lok Sabha. We
unanimously resolved and given the proposal to the Railway Minister for the doubling of Mangalore=Shoranur
railway line. Sir, the hon. Minister in his answer is saying that by 2004-05 this doubling project will be completed. |
think, Sir, this is a long period and unnecessary delay is there in implementing this project. When a project is
delayed, cost overrun will be there and huge amount will be spent unnecessarily. So, time bound programme
should be there for the completion of each and every project on time. Sir, 14 years had gone in regard to this
project. Still, this project is not completed. Shoranur-Mangalore line doubling is very important.

Sir, Konkan Railway came into existence and the benefit of Konkan Railway will get to the people of Kerala only
when this doubling project is completed. Inordinate delay in execution of this project should be avoided. Concrete
measures must be taken by the Government. That is number one.

Secondly, all the 20 Members of Parliament from Kerala, cutting across Party lines, had resolved and given a
proposal to the hon. Minister for earmarking sufficient funds in regard to doubling of Kayamkulam to Ernakulam via
kottayam and Alleppey. The Railway Minister was kind enough to allot some amount for this project but that amount
is not sufficient to complete this project. Within three or four years, this whole project should be completed. For that,
sufficient funds should be provided.

Sir, along with the doubling of Shoranur-Mangalore line, electrification work should be taken up simultaneously.

Sir, doubling and electrification of Trivandum-Kanyakumari line is a longstanding demand of the people of South.
This also should be included in the new project.

Sir, more funds should be provided for Kollam-Punalur gauge conversion. A very few amount has been earmarked
for this. Shri K. Suresh has been arguing for this right from the beginning and adequate funds should be provided
for this project.

The second coaching terminal at Kochuveli in Trivandrum is very much needed because of overcrowding of trains.



If any train has to come to Trivandrum, it comes through Kochveli. So, the second terminal at Kochuveli should be
developed. First phase of this project is over. More funds should be provided for the second phase of this project.

Sir, allotment of more funds for Angamali to Sabarimala line and Kottayam to Erumeli line is a must. Of course, there
are certain bottlenecks regarding land acquisition and the State Government is expediting this matter. So, more
funds should be provided for these projects. Sanction may be accorded to the new railway line Edapalli-Tirur, which
is a coastal line and it is a longstanding demand from the people of Kerala.

Sir, I would like to conclude by citing a very important and vital issue, which is agitating in the minds of everybody,
and that is regarding funds allotment. After Shri Nitish Kumar became a Minister of Railways, he has earmarked
funds for every State, and 2002-03 onwards funds have been allotted to the State Governments on a formula,
under which a weightage of 15 per cent each has been considered for the area and population of a State. Sir,
Kerala is a State which is strictly following the family planning programmes and population is drastically coming
down. Sir, we are vigorously following these programmes and we should not be punished for this. The Railway
Minister is earmarking funds on the basis of population. We are religiously following the family planning
programmes. So, we should not be punished for this. This is a national concern. The issue of family planning is a
major issue before the nation. We are religiously following that. Unfortunately, Railways are also following the same
standard. ...(Interruptions) Sir, | will conclude within a minute.

MR. SPEAKER: Shri Ramesh Chennithala, | want to allot some time for 'Zero Hour' also. So, please conclude. Only
clarificatory questions can be asked in this debate. No speech is allowed. Please co-operate.

SHRI RAMESH CHENNITHALA : Now, | come to the last point.

For that, Kerala should not be punished. Only a weightage of 15 per cent each has been considered for the area
and population of a State.

In 2002-03, Rs. 93 crore were allocated. In 2003-04, Rs. 100 crore were allocated. | request the hon. Railway
Minister to earmark more funds to the State of Kerala even though population of Kerala is coming down drastically.
...(Interruptions)

MR. SPEAKER: Please conclude. Now, Shri E. Ahamed.
SHRI RAMESH CHENNITHALA : ROBs should be given more priority.

Sir, Kayamkulam, Mavelikara, Changanur and T hiruvalla stations must be developed. So, more funds should be
given to Sabarimala pilgrims and also construction of shelters for the Sabarimala pilgrims must be done in
Changannur Station.

MR. SPEAKER: Shri Ahamed, you can ask only clarificatory questions.

SHRI E. AHAMED (MANJERI): Sir, | would like to substantiate what my dear friend, Shri Ramesh Chennithala has
said.

Sir, | am speaking about an area in Kerala, where there was a century old railway line, and that is the Malabar area.
When the railway started, this was covered. | would like to point out that the estimated amount for doubling
Calcicut-Shoranur railway line was Rs. 179 crore. Up to March 2003, only Rs. 94 crore had been released. Out of
the balance amount of Rs. 85 crore, for 2003-04, Railways had released only Rs. 7.5 crore. A sum of Rs.78.5 crore
remains to be released. If this is the pace of development, which the Government would like to have, how will you
be able to complete this project? This is the most important problem.

Sir, on that side, most important railway stations are there and only Feroka railway station has got some
development. Parappanangadi, Kuttipuram, Tanur, Tirur . ...(Interruptions)

MR. SPEAKER: You can ask only clarificatory questions. No speech is allowed in this debate.
SHRI E. AHAMED : Sir, this is the only time when | will be able to mention all these.

There are no developments in regard to Parappanangadi, Kuttipuram, Tirur and Tanur stations. Sir, if there is no
railway, there will be survey. That is the policy of this Government because Tanur-Guruvayoor line has not been
taken up so far.

Edapalli-Tanur line has not been mentioned at all. Again, Malabar Express and all the other trains running from
Mangalore to Trivandrum do not have the sufficient number of coaches. There are only 17 to 18 coaches. Why are
we being punished?



MR. SPEAKER: Shri Ahamed, please co-operate. Please sit down. Now, Shri Jos.

SHRI E. AHAMED : Is it only because we are travelling and we are being punished? The Railways should rethink,
review and rearrange all these things. Only because we are progressive and we are following the Government
policies, we are being punished....(Interruptions)

MR. SPEAKER: Now, hereafter, only whatever Shri Jos says would go on record.
(Interruptions) &€, *
MR. SPEAKER: | want to take up the 'Zero Hour' also in the House.

SHRIAC. JOS (TRICHUR): Sir, | totally agree with the points raised by Shri Ramesh Chennithala as well as Shri
Ahamed. | am reiterating again the importance of doubling Mangalore-Shoranur line. As per the Minister's
statement, 211 kilometres will be completed. Sir, 57 kilometres more are to be completed, and for that money is to
be allotted.

Sir, you know Kerala is a lengthy, a straight line State. Unless the doubling from Sherman, Mangalapuram to
Trivandrum is not completed, all the benefits will not be there. So, our request is that there should be a special
consideration. | do not attribute any motive, but we are the only people who really pay for our travelling on the
trains. In many States, the ticketless travels are mounting. So, we are the only State where all the people take
tickets, and the revenue from the travelling public is much more than any other State. So, more consideration is to
be given for us, for doubling of the tracks.

| have to request you another thing, that is, about the Tanur-Guruvayur line. There is some confusion regarding the
alignment. My request to the hon. Minister is to give instruction to go through the least habitable area because
Kerala is a densely populated area. There are a lot of complaints coming from Tanur and Guruvayur. | have written
to the hon. Minister. So, again that survey has to be looked into and instructions may be given that it may go
through the least troubled area so that it can be completed early.

* Not Recorded

| have two more things to say. The weekly Mangalore-Trivandrum-Mauviel Express may be converted into a daily
express. Now, there is one weekly express, and that may be converted into a daily express.

Kerala is known for its tourism. In Rajasthan, there is a train in the name of Palace on Wheel. We do not need any
Palace on Wheel. At least a bungalow may be given to us, to the people of Kerala.

SHRIV. DHANANJAYA KUMAR (MANGALORE): | support that.

SHRIAC. JOS : We all support it. So, a tourism train may be given to Kerala connecting Hyderabad, Chennai,
Cochin, etc. It is a novel scheme. It is a beautiful idea. That can be done. Another thing is that a Calicut-Goa
Shatabdi Express may be introduced to promote tourism. ...(Interruptions)

MR. SPEAKER: Now, Shri Varkala Radhakrishnan, you can start speaking.
SHRI A.C. JOS : The Tanur-Guruvayur line may be going through the less troubled area. ...(Interruptions)
MR. SPEAKER: Only clarificatory question is to be asked.
...(Interruptions)
MR. SPEAKER: | will be recording only your statement.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): 1 would like to call the attention of the hon. Minister to the
following urgent issues that the Kerala people are facing. The first and the foremost thing that | would like to
request the hon. Minister is to substitute the old and dilapidated compartments that are now available in plenty in
Kerala. During rainy season, we cannot travel in the railway compartments because the entire rainwater will be
inside the compartments. That is the position. So, you must do it immediately and remove all those dilapidated and
old compartments.

Secondly, a new railway station at Nedumbassery will have to be started because an international airport is there.

MR. SPEAKER: You can ask questions to the Minister.



SHRI VARKALA RADHAKRISHNAN : Thirdly, | would like to request him to extend the Sabarimala railway line via
Punalur and Nedumangad reaching Trivandrum. There is already a survey which has been conducted. The Sabari
train must come to Trivandrum. Otherwise, it is meaningless. It must also pass through Nedumangad, Punalur and
Kilimanoor. All these places can be covered by an extension. It will be a profitable project on commercial basis.

Now, there is a long-standing demand of the people of Thiruvananthapuram for a new terminus but work has not
started on that. The work has to be started forthwith. Otherwise the difficulties faced by the travelling public would
increase manifold. Though the work was taken up, it is moving at a very slow pace. This is why | am putting this
important matter before the hon. Minister.

The Guruvayoor Express is not provided with first class coaches. This train should be provided first class coaches.

Another demand of the people of Kerala relates to the early completion of the Nilambur Road-Nangangud railway
line where the work is going on in a very slow manner. Hereafter, the hon. Minister should show some mercy in
respect of demands of the people of Kerala.

There is an attempt to bifurcate the two railway divisions in Kerala. The Thiruvananthapuram division is proposed
to be bifurcated and a new division is proposed to be formed so that the Thiruvananthapuram division could be
eventually closed. The Palakkad division is also sought to be bifurcated. The hon. Minister should not do it.
Otherwise, he would be inviting a serious agitation from the people of Kerala because these two railway divisions
would disappear. On no account should he take the decision to bifurcate the existing two divisions of
Thiruvananthapuram and Palakkad. They have to be maintained as they are. ...(Interruptions)

SHRI KODIKUNNIL SURESH (ADOOR): Sir, | may be allowed to ask one question. ...(/Interruptions)

SHRI RAMESH CHENNITHALA : Sir, one Member whose name figures in the list is absent. So, you may permit
him.

PROF. A K. PREMAJAM (BADAGARA): Sir, | may also be given a chance. ...(Interruptions)

SHRI E. AHAMED : These are issues related to developmental projects and the Government is not taking them
seriously. That is why all hon. Members are concerned.

MR. SPEAKER: Shri Suresh, | will allow you to put a straight question. | would not allow any speech.
SHRI KODIKUNNIL SURESH : All right.
MR. SPEAKER: Prof. Premajam, | would permit you also provided you too ask a straight question.

SHRI KODIKUNNIL SURESH : Sir, this is regarding gauge conversion from Kollam to Punalur and from Punalur to
Tenkasi. | would like to know when work would be taken up on these sections and it would be completed.

PROF. AK. PREMAJAM : Thank you very much, Mr. Speaker, Sir, for this opportunity.

There is a dearth of funds in the Railways. | have given Rs.60 lakh for two projects under the MPLADS. It is with the
Ministry of Railways for two years. | would specifically like to know what is the objection in accepting my MPLADS
funds for railway projects where the Ministry has not provided any budget.

SHRI K. MURALEEDHARAN (CALICUT): Sir, please allow me also to ask only one question.
MR. SPEAKER: No more questions please.
...(Interruptions)

SHRI K. MURALEEDHARAN : | would just like the hon. Minister to mention about the electrification of the Shoranur-
Mangalore line.

MR. SPEAKER: Mr. Minister, you may respond to this also.
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SHRI KODIKUNNIL SURESH : Sir, Kerala is nota€] ...(Interruptions)

SHRI NITISH KUMAR: How can | answer this question? He meets me regularly. He gets his problems sorted out.
...(Interruptions)

MR. SPEAKER: Mr. Minister, you need not answer to his question. You can complete your reply.

...(Interruptions)
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MR. SPEAKER: His constituency people must know that he is raising the question. So, there is nothing wrong in
raising that.

...(Interruptions)

SHRI NITISH KUMAR: He is well within his rights.
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SHRI KODIKUNNIL SURESH : Only earth work is going on. ...(Interruptions)

SHRI NITISH KUMAR: Yes, earth work will take place. First of all, what will you do? How can you do anything
without earth work and bridge work? The primary work is earth work. We have already taken up the work. So, he
must be satisfied. If he is not satisfied, then | am ready to go along with him to his constituency to see how the work
is progressing. ...(Interruptions) TR & 8 R €, @ T8 T W HAT | T 8

SHRI KODIKUNNIL SURESH : Only partially some earth work is going on and RoB work has not been taken up.
...(Interruptions)

SHRI NITISH KUMAR: Quilon to Punalur work has been taken up, but Quilon to Tenaksi work has not been taken
up. ...(Interruptions) That portion is ghat section. You are also aware of it. That is a very difficult terrain. Final
location/survey has already been ordered. What we have to do is the Ghat section. You are aware of it.
...(Interruptions) It is a difficult terrain. You are all aware of it. It will take time. ...(/nterruptions)

Hegd HEled : Hafl ofl, diu-dta # Sl y¥ ggd f6Y o @ €, ST I o7 DI STovd [El 8 39 9 STy gl

st idter FAR = AT Tg FITT TSI A~R IR ferr arad @it R 21 o/ 9R Re 9§ Wit wifer vead smi| @), g3 smufy 7
21 379 Wared &, S T HeHl, SHHT IR o1 b forg § Tor gl

S8t a@ gEmel-wadmer(Angamali-Sabarimala) @ we €, @ve SReR | BE1 © 5 wIRe &7 9§ O J 9w 81 §9 9N A 89 B
A 3R TR TF FHS! T T TH IR F BT AIHI B S QB T 8| T8 W a8 & 8| D dord, G T8 8 @ off,
<Ifp=T o1F 91 8 7S &, Bl INpR & REve WR| SHD Tl D @M R AFHT GG &1 GediT g1ey, o e Taores & | g1
Po s &1 A de UfFaciie & T9e 8 §9 & @ 6y 319 3191 FH1d &1 $RATT &Y, qld $9 B DI IR TD |

TF A Bl TSN & AT TGl P A7 aTE &) I RIS o B a1 FE 81 S IoR H Ford-siH-<ied gard! 8, I TRe |
HERTG, e AU & | fierex SH-3iifewdt =em o @ €1 39 v 16 Wi adl &) gostTa dxe @ g ware #3il St o 38 €1 391 a4
Fefed  arr ft Ui g 8, o WIga ol ) 81 99 et e TREE ¢ gerft| Ut § arawen oTR SRe WRER arEd €, df 3@ TRB
| WKIE AT TIRY| B9 99 YA R TR S| SR U JiF Afeed & - US o A derg-dii-dled, §OY ARG, # SH-Sifed iR
T FACE AR & T UIgU-aig- ¥ §1 39 Q9T # 37N S B G¥hR W1 asd! &, o1 aragia ®ee ard BT AT gerT o | 8l

A Eh) v, Jaem off 7 gadficle Bew 31 X Aiacd # SR H3 31 a1d Fel ol T B &1 SR [Ha-fe detee 7 8 wedan



B, DT B WU guedeT At | g 1

PROF. AK. PREMAJAM : The Ministry of Statistics and Programme Implementation has already given sanction for
my proposal.
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MR. SPEAKER: You can speak when | call you.
...(Interruptions)
MR. SPEAKER: | will give you a chance to speak.

...(Interruptions)



